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(cl whether the plant is likely to 
tie commissioned by the end of Third 
Plan period! 

The MiDJ8ter 01 Irrigation IUId 
Power (Dr. K. L. Rao): (a) Rs. '13 
lakhs. 

(b) During 1965. 

(c) Yes. The first 5() MW generating 
unit is expected to be commissioned 
during January-March, 1966, and the 
~ond similar unit in April-June, 
J!I68. 

POD&' Dam 

W. SlIri Hem Raj: Will tlhe MiDls-
tel" of IrrIption ud Power be pleased 
to state: 

(a) whether it is a fact that the 
demarcation for displaCing the popula-
tkm of the Pong Dam has only been 
done to the level of 141() feet; 

(b) whether it is a also a fact fuat 
due to the filling up of the reservoir 
the adjoining land and houses on both 
banks of the lake upto the depth of 
three or four miles in the interior will 
be aifected and damaged by water 
seepage and water logging; and 

(c) if 10, whether any policy has 
lleen framed for declaring such people 
to be oustees1 

!'he Minister of IrrIgation IUId 
Power (Dr. K. L. Rao): (a) to c). 
Whereas the designed ful! reservoir 
level in the lake is 1400, land and 
houses are being acquired upto 1430 
level. No damage to the lands and 
properties is expected fr'om water __ 
page and water logging abOve 1430 
level. 

Beas and Sutlej Rea! Lnk DIUIIII 

421. Shri Rem Raj: Will fue Minis-
ter of Irrigation ud Power be pleased 
to state: 

(a) whether any definition of "ous-
tee" has been made by the Beas Con-
trol Board in respect of the persons 

who will be displaced by the cons-
truction of the Beas and Sutlej Bea8 
link dams; 

(b) if so, What; and 
(c) whether any policy decision has 

been taken for the fixation of the 
price of the land in Rajasthan on 
which these oustees are going to be 
rehabilitated or resettled? 

The MInIster of IrrIgation aJUI 
Power (Dr. K. L. Rao): (a) No. 

(b) Does n'Ot arise. 

(e) Not yet. This is under consi-
deration. 

Compe_tory A1Iowuee for P. II T. 
Employees 

{ 

Shri Rem Raj: 
SUi Sa.bodh RIUIlJIIa: 

&22. Shrl S. C. SamaDta: 
Shri N. B. Laskar: 
Shri Maheswar NaIk: 

..... i11 the Minister of F'iIIalIee be 
pleased to state whether it is a tact 
that the Central Government propose 
to extend the same benefit to its 
employees posted in the hilly areas as 
has been extended by the Puniab 
Government to its employees? 

~e MiJlIster of Finance (Shri T. T. 
KrlsImamaeharl): No, Sir; the matter 
h81l to be examined. 
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